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MINISTRY OF ROAD TRANSPORT AND HIGHWAY'S
CORRIGENDUM
New Delhi, the 11th August, 2020

G.S.R. 500(E).—In the notification of the Government of India, Ministry of Road Transport and
Highways, number G.S.R. 414(E), dated the 26th June, 2020 published in the Gazette of India,
Extraordinary, part 11, Section 3, Sub-section (i), dated the 26th June, 2020, at page 13, omit lines 1 and 2.
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